1549

T w1 % AT gl g, at gueT AT
| g

(w) warag e & s warang e
| IFT g A wAety  faat w7
A mfee w7 w7 AT frar g

() afzg, & Jwgara o1 wedt-
FfFd a Faar FTEow g ?

~

afoor wawa A Ir-dEr (s
AETE A gRAY) o (F) TR
Aqrat FATAl TMAE gAY FarTA A
wf | feg gdts 9l Aw (wafas
waw 7 faaroor)  wfufrga, 1950
¥ ad=, samfes gawa & faa,
Tregfa, SET welY, FETeRT ANA, $feT
FATELATS Ag® & A HT qGT UL
ot 1 qaw qqar faaor afwg fear
T g = fag et aAfa
it sgrT. dar gir  faeg wfafaay,
1958 F a9 U= Aqmal &
arat agar foeEl #Y e farg & w0
Aqdipa o1 A 7

(=) sft, gt wgraeg aeaed gdfts
Far am ( FAfaa war 7 fAarr)
wfafqan, 1950 ¥ =g waafa
fararslt wgrers F1 AT wifAe w7 AT
gam  faar R W@ g A A
AT 1 A7 faar g

(1) www 7 3zar

PAINTS AND VARNISH MANUFACTURING
FACTORIES

2806. SHRI BABURAO PATEL:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state :

(a) the number, names and places of
foreign and Indian owned factorics
manufacturing paints and varnishes in
India with capital investments, names of
directors, details of foreign collabora-
tion, if any, of each unit;
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(b) the names and particulars of
products with their quantity and value
produced by each unit annually during
the last 3 years;

(c) the value of products exported
annually with the names of countries
during the above period by each unit;
and

(d) the amount of foreign exchange
allowed annually during the last 3 years
to each manufacturing unit and parti-
culars of items imported with their
specified purpose ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHR! F. A. AHMED) :
(a) to (d). The information is being
collected and it will be laid on the
Table of the House.

PAINTS AND VARNISH MANUFACTURING
FACTORIES

2807. SHRI BABURAO PATEL:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state :

(a) the amount of profit remitted to
foreign countries annually during the
last five years by foreign-owned com-
panies manufacturing paints and var-
nishes;

(b) the number of employees and
annual wage bill company-wise;

(c) the number of foreigners employ-
ed, their salaries and their annual re-
mittances overseas, company-wise; and

(d) the amount of annual profit by
the manufacturers during the last 3
years, company-wise ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED) :
(a) to (d). The information is being
collected and it will be laid on the
Table of the House.
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2808. SHRI BABURAO PATEL:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY





